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CENTRAL ADMINISTRATIVE TRIBUNAL 

PRINCIPAL BENCH 

NEW DELHI 

0 A 276/ 2003, MA 288/ 2g0  

This the 5th day of rebrury, 2003 

HON'BLE 9HRI SHANKER RAJU, MEMBER (J)" 

1. 

2, 

3. 

 

 

 

---- 	 . .........-- 	- 

Shri Baij Nath 
"o Shri EhOla 

Gangman 
under Section Engineer 
PWAY, brthrn Railway 
Delhi, 

Shri panria Lal S"o Shri M3hora$ Din 
Gangman 
underSection' Engineer 
PWAY,rthern Railway 
Delhi, 

Shri Rajender Prasad 
S"o Shri Jamuna Lal 
Gangaman 
under Section Engineer 
PWAY, N,rthern Railway 
Delhi•  

Shri. athhash 
S'o Shri' Rattan Chand 
Gangman 
under Section Engineer 
PWAY, rrthern Railway 
Delhi, 

Shri Kali Charan 	 S  
S/0 Shri bhabir 
Gangman 
under section Engineer 
PWAy, tjrthern Railway 
Delhi, 

Shri Tiroo 	Shri Devi Din 
Gangman 
under Section Engineer 
P7AY,Nrthern Railway 
Delhi, 



4 ) 

 Shri !em Chander 
S"o Shri Bishno Ballabh 
Gangman 
under Section Engineer 
PWAYNorthern Railway 
Delhi. 

 Shri Sheetla Din 
S/o Shri Rem Din 
Gangman 
under Section Engineer 
PWAY, brthern Railway 
Delhi. 

9, Shri Jhulloo 
S"o Shri Ramai 
Gangman 
under Section Engineer 
PWAY, !b rthern - Railway 
Delhi, 

 Shri Baboo Lal 
S"o Shri Mate Badal 
Gangman 
under Section Engineer 
PWAY, Northern Railway 
Delhi, 

 Shri Couri Shankar 
S/c Shri Rem Dass 

.Gangman 
under Section Eng inee r 
brthern Railway 

Delhi, 

 Shri Vijaoy Singh 
S/o Shri Bihari La1 

• Gangman 
under Section Engineer 
PWAY, Northern Railway 
Delhi, 

 Shri Ram Sukh 
&o Shri Rem 
Gangman 
under Section Engineer 
tbrthern Railway 
Delhi. 

 Shri Raghu Raj 
S'o Shri Sardar 
Gangman 
under Section Engineer 
lrthern Railway 
Delhi, 

( 

- 



 shri ithem sinch 
S/c Shri Bhopial singh 
Gangmafl 
under Section Engineer 
Northern Railway, Delhi. 

 Shri Rain piarey 
S/c Shri Rain Narayan 
Ganaman 
under Northern Railway 
Section Emineer, tetht. 

 shri Pam. Du]arey 
s"o Shri Rain ?3har 
cangmafl 
under Section Engineer 
Northern Railway 
Delhi.  

Shri Sent Lal 
S/c Shri sita Rain 
Gd ng man 
under Section Engineer 
Northern Railway 
Delhi. 

 Shri Tilak Raj 
&"o Shri Rattan Chand 
Gangmafl 
under Section Erineer 
Northern Railway 
Delhi, 

 Shri Raja Rain 
S"o Shri Rain Lal 
Gongmafl 
under Section Engineer 
Northern Railway 
Delhi. 

 Shri Dukhi 
s/o shri t3orpat 
Gangmafl 
under Section Enoineer 
Northern RoilwöY 
Delhi.. 

 Shri Kailash 
S"o Shri Sher Sincth 
Gangman. 
under Section Enqifleel 
Northern Railway 
Delhij 

f. 

y_- _.•.  
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 Shri Ram Pandey 

S'o Shri Ram Mohan Pandey 
Gangman 
under Section Engineer 
rthern Railway 

Delhi. 

 Shri Jagdiah 
S"o Shri Gaya Din 
Gangman 
under Section Engineer 

rthern Railway 
Delhi, 

25, Shri Ramariard 
S"o Shri Gaya Pr aaad 
Gangman 
under Section Engineer 
trthern Railway 
Delhi, 

26. Shri Bab tur Kha n 
5/0ri Latoori Khan 
O ngman 
under Section Engineer 
I'brthern Railway 
Delhi, 

27, thri Balbir 
S'o Shri Tara Chand 
Gangman 
under Section Engineer 

,rthern Railway 
Delhi 

28. Shri Chiranji 
5/0 Shri Kastoora 
Gangman 
under Section Engineer 
Ibrthern Railway 
Delhi, 

 Shri Girza Shankar 
5/o Shri Ram Gareeb 
Gangman 
under Section Engineer 
brthern Railway 

Delhi 

 Shri Bachani. 
S/o Shri Mangal 
Ganginan, under Section Erineer 
brthern Railway, Delhi. 

(oy 	f&dv, 	Sh. 	S.K.Sawhney) 

!R sug 

'..Appljcats 



	

Union of India 	through 	 0 

Genera]. Manager 
rrthern Railway 
Baroda House 
New Delhi •  

Divisional Railway Manager 
rthern Railway 

D.R.M. Otfice 
New Delhi 

Additional Divisional engineer 
rthern Railway 

Delhi, 

4,, 	SeCtion Engineer (iJAY) 
Hamilton Poad 
brthern Railway 
Delhi. 	 . .. .Respondents 

Cd 

U R D E R (ORAL. 

an 

Heard. 

	

2.. 	Desoite preparation of revised bill on 

	

16-112002 	applicants have not been disbursed the 

differenc/e of wages on attainment of temporary status.. 
0 

	

3. 	In this view of the matter.. keeping In 

1. 	 .. 

	

view tt 	 n letter dated .i6.11-2002.. 

respondents are directed to disburse to the applicants 

amount 'orked out within one month from the date of 

receipt of a copy of this order.. 

4,. OA is disposed of as above.. 

(SHANKER RAJU) 
HEME3ER (3) 

ivksn/ 


